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J.Sakastin, Cleaner,Fhalazi, Western Railway, Jaipur.

... Applicant

Versus
1. Weetern Railway through its General Manager, Churchgate, Mumbai.
2. Divisional Office, Western PRailway through its Assiztant Elertr cal

Enjyineer, Jaipur.

... Respondents

CORAM:
HOIV'ELE MF.SOFAL IRISHIA, VICE CHAIFMAN _
For the Applicant eeo Mr.R.K.Zharma
Fer the Respondents cee -
O-R-b-E-R

PER - HOH!BLE - ME! s GOFAL - FRISHIA, - VICE - CHATPMAN

Applicant, J.Sabastin, has filed this applicaticn u/= 192 of rthe
Administrative Trilbunals Act, 1935, praying for a directicn to the respondents
kLo stay the crder dated 27.6.97 and to piek him ab Jaipur  as  Senior

Cleaner/Fhalasi.

2. Heard the learnsd counsel for the applicant. The applicant has stated.
that he is a low paid employee. He has been transferred Ly the impoynsd order
from Jaipur to Delhi. Ik iz also stated that there was no administrative
exigency warranting the transfer. The applicant iz = Sporteman. Hiz wife is
alss Serving at Jaipur in the MED Girls 3chocl.  The learped counssl for the
applicant dces not want to press thie application on merits and he states that
the spplicant intends Lo maks a repressntation to the oncerned anthoviir -

rejarding his grievance.

3. In the civcumstances, this application iz dizposed of, at the ztage of
admizsion, with a direcktion to resgandent Me.2 to Jdecide the applicant's

representaticn in terme of males, instructions and guidelines on the subject
within a perizd of one month from the Jdate of reczipt of the repreasntaticn,
if the sams iz made within a pericd of cne week from the Jdate of this crder.
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(GOPAL KRISHNA)
VICé CHAIRMAN
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